
y  Central Administrative Tribunal, Prineipal Bench

a.A. J.753/1958

Now Delhi, this the of Novofiiber, 2000

Ilon'ble Mr.Kuldip Singh,Member (J)
Ilon'ble Mr. M.P. Singh, Member (A)

H.a. ehaurasia S/o Late Shri Ganga Prasad
H/o i02-J, Aram Bagh, Delhi. .. . .Applicant
f T~t t*,By Advocate: None for the applicant but,^ Shri M.K.

Bharadwaj, proxy for Shri A.K. Bhardwaj,
appeared)

Versus

I. Union of India.

Through

The Scoretai'y
Minisi./y of iiiformation & Broadcast ing,
Shastri Btmwan,
New Delhi-j10 001.

B. The Dii-cctor,
Song &. Dra.ma Division,
tv:i i li i c. c i y of T lif o rfi'ia t i on Sl Broadcasting,
Sooohna Bhawan. 10th -S 11 th Floor,
CGO Complex, Lodhi Road, New Delhi .

a. Th.e Dy. Director (Admn. ),
So ng & Di- a.ma D i v i s i on,
Ministry of Information & Broadcasting,
Sooclina Bhawan, 10th Sl 11th Floor,
CGO Complex, Lodhi Road, New Delhi.

4. Shri Ma no Li a r

Light Operator,
Song -Sl Drama Division,

e/O^D>n Director Kendriya Sadan, Ground Floor,
i/ , Maiii Road-II Block, K0RMANGAL4,
BANGALORE-560034. ....Respondents

(By Advocate; Shri D.S. Mahcndru)

ORDER

By IIon ' b 1C M r. Ku l d i p .S j ngh . membe r f .T)

ihc applicant i.n this ease is seeking

promotion to the post of Stage Manager form the date when

respondent No.4 was promoted to the said post along with

consequential benefits. Besides that he has also prayed
for quashing of Annexure A-3 vidc which his request for



y

t' C Cj U V S C X O T'

t U r i "i c d d o t¥ .'1.

pi'omot .■ on to the post of Stage Manager

oA

quuahing the Hccri£*ti!iCitt Rulco had not boon accepted
ant

wua

?-

arc mat the applicant was•  i ' a o t SS.. 1 n b r 1 c f a r c t t s a t

appointed as Stage Assistant In the Song & Braiim Division

in the Ministry of Inforniation & Broadcasting In the year
iOo- vv.e.f. a3,8.i9&7 on eon tract basis. Later tin this

post was rodoslgnatcd as Stage Dcootrator (Staff Artist)

aiiu al icgcs to havit^bcen regularised w.c. f, 13.5. 1971

and since then he states that he has not boon given even
a  single pi^omut 1 oii anc

D o c; o rat o r.

...4. : 1itf Si.lit vvorsing as a Stage

\e-

It IS further stated that in tcriiis of the

various judgments given by the Apex Court where it Is

stated that reasonable promotional avcnuc/opportunItics
shuuiu be made available in every wing and as such the
applicant should also be considered for promotion.

further pleaded that as and when the
Stage Dccorators/Staff Artists protested, they wore told
t.hu.t rhey liad promot.ional aveiiues for the post of Sta'oc
Manager. Recruitment to the post of Stage Manager Is
100% by promotion on the basis of senior 1ty-cum-fitness
from amongst the Staff Artist with 5 years continuous
sej'v ice.

4  r*

it IS further pleaded that In the year
iUiid respondents appointed S/Shrl Manohar, Upadhyay & Ms.
Rama Gopala Murtl who were In the category o

staff
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Artists itself as Light Operator, Ward Robe & Green Roo/ii

incharge and though the appllcaift was also workiiig in tlie

eatogury (?f otaff Artist On regular basis and was senior

Co these poi aO!.!s, but still Lie was not appointed.

n ,

>

In the year 1993-55 three po'sts of cstage

■wanagers also fell vaoant and applicant along with one

Shri Naresh Bajaj made a request for being considered for

the said post but since tlic post of Stage Manager carried

a  pay scale of Rs.425-750. the respondents assured them

that the applicant was eligible for the post which

carried the pay scale of Rs.425-640 and since the feeder

grade has been cri^oneously mentioned as Rs. 425-750 and

after the same is rectified, the applicant will be

oonsiucicu. The applicant had been awaiting, but no

amendment was carried out and as such the applicant had
not been considered.

-  It is further stated that in the year
ore was licld for promotion,--'reoruitmcnt to tiie post

of Stage Manager to fill up the three vacaneics of Stage
Managers and S/Shri Manohar, Upadhyay and Ms. Rama
Gopala Murti were appointed as Stage Managers, thus this
act L.-, .-niCj.iy 11 icgai. and liable to be quashed.

C? -r-1 GA is being oontestcu by tiie

respondents. The respondents pleaded that the applicant
'TUB woi-jiiiig as Stage Decorator wliioh carried the pay
scale of Rs.425-640 as per the Recruitment Rules in vogue
at the rcieyant point of time and the Staff Artist in the
oong 04 crama Division in tlic pay scale cf Rs. 425-750 were

cnly eligible for promotion to the post cf

|L



'..ncrcforc, the applicant who was working in the scale of

Rs.425-640 was not at all in the focucr category for

profiiot ion to the the post of Stage Manager. The

ReeruItment Rules were rcylscd and notified in the year

1996 in which the category of Staff Artist to which the

applicant bc.iorigs is kept as tine fccdci" category for the

post of Junior Scenic Designer {hereinafter referred to

as JSD) aiid tiicreaftcr upto the level of Senior Scenic

Designer (hereinafter referred to as SSD), which is a

oioup u pOb'L. Since the revised Reei''Uitroent Rules wci'c

duly frariveu in aceorda.nee with the nor.ois fixed by the

oor&x, as siioii clic sarfie were legal and valid and the same

ft n ft f) T be ohallonged by the applieant wi t]"iout any" sol id

gr ouiids.

'• i'- further submitted that since the

ca.di e i,o whioli the appl leant belongs is different from

the cadre of Stage .Manager hence the contention of the

applicant to eliallengc the promotion of some otticr people

Lo tnc post of Stage Manager has nc? locus atandl,

'V; However. the ease of the applicants for promotion to the

post oj ooD .as well as SSD will be considered along vvith

Oi,l'!ei ciigibi0 oaiiaiaates as and when vacancies occurred

subject to their fulfilling the other eonditions as laid

down in the Heoruitmcnt Rules. Thus It is stated that

since the applicant is not in the feeder category for

promotion to the post of Stage Manager, so he cannot have

any grievance against respondent No.4 and the OA deserves

t o b c d i s m 1 s s e d. 1



hsivc licard Shri D.S. Mahcfidru, counsel

appuai iiig for the rcspoiidcats but no oiic turned up to

argue the ease on behalf of the applicant despite the

iaet tnat on previous hcarijig it was spcuifieally

notified to the eounsel for the applicant that this ease

i 11 be taKcn up as Item No. 1 since counsel for the

applicant was not appearing on the regular calls.

7^

I X . At the opcniiigg  oi tlK: argujiicnts tliC

learned counsel for the respondents pointed out that tho

applicaut's grievance that he has not been given

promotion throughout his career of 31 years of service

sLctiius mitigated siricc by order dated July 30, 1099 ttic

nppiiuant has been promoted to the post of ""n i ij i-i-.e

soaK. of B..5S00-9000, so he cannot have an.v grievance

that no proiTiotiuria! avenue is availoble to his service.

rCaaluS Inu plua of the applieaiit that

he was entitled to the post of Stage Manager is

uuiiecmnu, the learned counsel for the respondents

submitted that as per the Recruitment Rules the applicant

ituea woPKing as a otage Dceerator in tlic pay scale of

Rs.435-640 was not at all in the feeder category to the

hoHL ui Stage Manager. lie was only in the feeder category

P«iSi. of JSD and SSD, so ho cannot claim the pest: of Stage

Manager.

' ega.rd.- the p 1 ea of the app 11 eant that

.--- wih.ri Manohar, bpadnyay and Ms. Rama Gopala Murt i wlio

••ci !. , <i ti-e suiiic uacegory as that of appl leant but have

been givon promotion to the post of Stage Manager is

- vsp'uiidc'nts have eategorieai ly dciiied and



4

V

stated that those persons belong to different oadres than

the cadre to which the applicant belongs and tfi^-eadre of

the applic'ant c^aiinot be said to ue a iccder s ciiiri- foi tnc

post of Scage iwanagcr, so applicant's case was iiot

considered for the said post. This stand of th

respondents has not been controverted by tlic applicaiit by

spceifically denying the same in the rejoinder, so we

iu reason to disbelieve the statcmcnc oi z\hiiav e
e

respondents that the appjloanc oeiOip a different oadrc

than those thr-ee persons, particularly respondent No. 4,

who had been granted promotion to the post of JSD and as

Stage Manager, wlio belongs to a diffcrciit cadre so the

appileant cannot compete with persons who belong to a

different cadre and for wliom promotional avenues arc

different as oomparcd to the applicant. As such, wc feel

tbat the OA of the applicant has no merit.

/Rakosh

In V i ew of  the above, O.A has no .merit a.nd

the same is dismis

{ M.P. Singh)
Member (A)

{ Eliidip Singh )
Member (J)


